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2 3 

11. Orissa 115 
12. Punjab 230 
13. Rajasthan 155 
14. Tamil Nadu 230 
15. Uttar Pradesh 450 
16. West Bengal 70 
17. Meghalaya 1 
18. Nagaland 1 
19. Tripura 1 
20. Andaman ct Ni-

oobar 1 
ll. Pondicherry 2 
22. Manipur 8 

'tOTAL 3400 

41SS. SHRI HARISINH 
CHAVDA: Will the Mini.t1er of 
FINANCE be pleased to state : 

(a) whether an the employees of 
PDiljab Nati6nal Bank in oflicets 
cada are requited to 8Cr¥e in rurul 
areas adeast for a period of two 
,.,.a; 

(b) if to. the number of oflicen in 
ICIIIe I to vn who haw not worbd 10 
far ia nt1al areas; 

(c) Jaow many of them are posted 
ill DeJhi Zone for the last tift yeus 
_. tal Jn11 respectively; 
· (I) .. number of such ofticen, 

tctf' ..-.who have aot been pOtted 
.. olDelld~ lor one year and the 
.... .. tuda dilcriminatioa; .. 

(e) the remedial measures taken or 
proposed to be taken by the Govern· 
ment to streamline the transfer policy 
in the Punjab National Bank 1 

THE MINISTER OF STATE IN 
TilE MINISTRY OF FINANCE 
(SHRI DALBIR SJNGH) : (a) to 
(e) : Information is heine collected 
and will be laid on the Table of the 
House. 

WeVare Sdtemes for Hu .. ooat 
Wea•en 

4156. DR. K.AR.TIKESWAR 
PATRA : W"dl the Minister of TEX· 
TILES be pleased to state : 

(a) the amount spent by the 
Government in implementina the ftfO 
-.w:lfare schemes for the handloom 
'M:a~rs viz., Worksheckum·Housina 
Scheme and contnbutory Thrift Fund 
Scheme durin& the lut two yean. 
Slate-wise; and 

(b) the achie"Vements made 10 far 
in thi.t reprd ? 

THE MINISTER OF STATE QF 
THE MINISTRY OF TEXTILES 
(SHRI ASHOK GEHLO'I): (a) ne 
.f011owina amount wu aanctioned by 
the Gol'eJ'Ilment of India durlna the 
last two -,ean to Y&riout State 
Govemm.enll for impJementadoa. ol 
two Welfare Schemes for the lwlci-
Joom MaYm 'Viz.. \\brbhed-cam· 
Houtina Scheme ud Conuibueor'J 
1'llrift Fund Scheme : 




